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BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI

Original Application No. 74 of 2022(S7) &
LA. No. 192 of 2022(5%)

IN THE MATTER OF:

Thiru. Rathnasamy,

Tiruppur District ... Applicant
Versus

The District Collector

Tiruppur District,
Tiruppur and others ... Respondents

REPORT FILED BY THE REVENUE DIVISONAL OFFICER ON THE ORDERS OF
THE HO’BLE NATIONAL GREEN TRIBUNAL SOUTHERN ZONE, CHENNAI

I, R.Jaswanth Kannan S/o. Ramesh, aged about 28 years residing at Revenue Divisional
Officer Quarters, Udumalpet, Tiruppur District holding office as Revenue Divisional Officer,
Udumalpet, Tiruppur District and as such well acquainted with the facts from the records

available at on the office.

1. Tt is respectfully submitted that the Hon’ble Tribunal in its order dated 29.05.2023,
directed as follows.

“ By and large the private respondents before us who are the crushing units have
expressed their willingness to cooperate in the process of blacktopping the roads
which they are regularly using, it is for the Block Development Officer (BDO)
and the Revenue Divisional Officer (RDO) to grab the opportunity and ensure that
the roads are blacktopped.
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Revenue Divisional officet
Udumalpet.



Tt is respectfully submitted that the Hon’ble Tribunal in its order dated 29.05.2023,
directed as follows. -

“The Revenue Divisional Officer (RDO) is directed to measure the distance to be
blacktopped and mark it in the plan with the approximate expenditure for the

same..”
It is humbly submitted that the Survey was conducted on 18.07.2023. z

. It is respectfully submitted that this is a shared pathway in extent. The Block Development
Officer, Madathukulam Block submitted a estimate of Rs.21 lakhs for the distance of 370
meters stretching with 6.4 meters width for laying the tarmac road.

. This pathway of 370 metres is the Pathway for KMS Quarry (SF.No: 481/1B) and

Maruthachalam Quarry (SF.No: 530/2A3). But presently, Maruthachalam Quarry is
inoperative though they have the Rough Stone License from 25.01 2022 to 24.01.2027.

The Pathway where the road to be laid with tar and blacktopping

S.F.No Classification Distance
534/2B Panchayat Cart Track 292Meters
533 Government Quarry 78 Meters

. Tt is humbly submitted that the approximate amount of Rs 21 Lakhs to be sifared between
the Two Quarries, depending upon the revenue generated by them.

It is respectfully submitted to the Hon’ble National Green Tribunal the FMB, the Estimate
given by BDO are attached.
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(With seal)3x Revenue Divisional officer

e Udumalpet.



VERIFICATION

I, R.Jaswanth Kannan, S/o. Ramesh, working as Revenue Divisional Officer, Udumalpet,
Tiruppur District do hereby submit that the contents of the above report are true to the best of my

knowledge through records.

Date: {;)I ic,;[i‘,,@ 23 Slgnature S \ R\‘\
(With Seal)“\ Revenue Dwrssonal officer
i Udumalpet.
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Survey No : 534

District : Tiruppur
Taluk ; MADATHUKULAM

vHlage : Maivadi 1-2
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Revenue Divisional officer
Udumalpet.
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